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\Aét No. LVII of 1948

[P{;SSED BY THE DOMINION LEGISLATURE ]
{Repei’ved the assent\ef the Governor General_on the 10th September 1348}
An Act to amégd the Indian Navy (Discipline) Act, 1934.

HEREAS it is necassary to amend the Indian Navy (Discipline) Acty
1984 (XXKXIV, of 1934), for the purpose Hereinafter appearing.

I is bereby enacted as gllows:-——

1. Short title.—This Act {‘may be called the Indian Navy (Discipline):
Amendment Act, 1948, \ :

2. Amendment of section 583 Naval Discipline Act (29 and 30 Vict., ¢. 109).
ag set forth in the First Schedulg to the Indian Navy (Discipline) Act, 1934
In regulation 7 of section 58 of #he Naval Diseipline Act, as set forth in the
Eirst Schedule to the Indian Na.v‘l‘éDiscipline) Act, 1984 (XXXIV of 1984), for

#he words ““the president is a captain’’, the words ‘‘the president; is a substantive
or acting commander’? shall be subltituted. - .

8. Repeal of Ordinance V of 1948.—The Indina Navy (Discipline) Amends
mens Ordinance, 1948 (V of 1948) is thereby repesaled, )
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